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agencies at the I lldian air po rts. At 
prescnt 36 in tcrnatio lal airlines fly 
more th an 12' 5 mill ion passengers and 
lift 21,000 tonnes of cargo very year 
throu gh tho inter ationa l ai rports of 
Bombay, D lhi, Caku t.l and Madras 
alon e. I t i ' quitIJ evident that at -pre
sent the Intcrnatio . al Airport Autho
rity of I lldi.l cannot op.; with th~ 

various mul t ifarious probl ms and 
compla ints, wh lie it i m,l(ie accou ta
ble by law. Thi p tr.l dox h 1S tobe 
removed itnnlcd .atcly fo .. th ; safety and 
security of the pa sengcrs, aircraft .\ d 
airport. I t so nlS t here are 16 Gove
rnment aC'Ycnci c , 4 a irline agencies, 
16 commerci ,d concerns, 3 CO .ltractors 
not und r I\AI, 5 C l1iractofi' with 
IAAI. 4 B.P.E. ag~nc ie funwtioning 
within the e airport ar .!as. Thi s reveals 
the tremcnd ou " compl icatcd, disor
gani c:;cd and dis -coordinat ed work of the 
airports . 

It is important th:!t t ere should 
be one agency a the suprem~ functional 
authority to which all othl!r agencies 
or u lits aro made accountable and 
subo rd inat e. If thi.. is n t ffected 
immedia tely, I am afraid many more 
tragic incidents will b ... repeated . There
fore, I urge upon the Government to 
constitute a high level committee 
immediately, in order to vest the sup
reme functional authority in the Inter
nati onal Airports Authority of India 
for the secu ri ty, safety and effiCient, 
organ ic funct ion ing of th e ai rpor
tion India. 

(xii) Ni'cd to provide ~ame faclliHes and 
promotional avenues to University 
teachers throughout the Country 
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(xiii) Need to imp ove the te)e~ommuDi· 
ration racilitie in Madh ya Pra
desh and to intro:J u 'c modern 
tc)ecommun ic.t tion techniques in 
tbe Country 
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